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From Hunger Canipaign Committee. They
also wanted to gt some loan from the
Punjab National Fank and it is reported
that they secured some loan from the
Punjab National iJank. They got some
tracters and later ¢n they disposed of these
tracters. 1t was a so found on complaints
from Haryana Gcvernment that they in-
dulged in malprac.ices in the distribution
of fertilisers.

Artificial Rise i1 the prices of Pulses

*797. SHRI SAINDA NARAYANAPPA:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether Gcevernment has appointed
a Committee to wvnquire into the allega-
tions made in the Times of India of 26th
August, 1973 to he effect that although
there had been a steep fall in prices of
pulses in the entire northern region over
the past fortnigh!, attempts were being
made to artificiallv jack up the prices by
certain wholesaler. with the connivance of
the Delhi Admini tration; and

(b) if so, what is the result of the en-
quiry?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB SIIINDE): (a) No, Sir.

(b} Does not arse.

SHRI SANDA NARAYANAPPA: May
I know whether the Government is going
to take measures 10 bring down the prices
of pulses? As yo': know, pulses are being
used by the rich a1d the poor and the com-
mon man and the rise in the prices of
pulses is very hgh. Therefore T want
to know whether the Government would
take immediate <ieps to bring down the
prices of pulses n the market.

SHRI ANNASAHEB SHINDE: Sir,
naturally, the G wernment is anxious to
bring down the prices. But one has to
appreciate the di‘ficultiecs because the pul-
ses production, first of all, is not coming
up satisfactorily for various reasons, Last
year’s drought also gave some setback to
production and, therefore, the per head
availabilitv is being continuously adversely
affected. There has been continuous pres-
sure on prices. But recently we find there
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has been some marginal fall in regard to
1mportant pulses.

SHRI SANDA NARAYANAPPA: Is
there any restriction from one State to
another State regarding transport of these
pulses?

SHRI ANNASAHEB SHINDE: Sir,
we would not like at this stage to impose
any restriction on movement of pulses be-
cause, unfortunately, very few States are
surplus, The main pulses area is concen-
rrated in Haryana, U.P., Rajasthan, Mad-
hya Pradesh. 7The rest of the country is
deficit. Naturally, these are the areas
from which pulses can go to deficit areas.
We are not in a position to have a sizable
procurement.  Therefore, it will not be
possible for the Government agencies to
meet the requirement of the States. Sir,
under the present set of . circumstances we
are not interfering with the market mecha-
nism which will adversely affect the con-
sumers. The Rajasthan Government has
put some restriction on the movement of
gram. We have taken up with them not to
have this ban on the movement of gram.

Villages with Facilities for Drinking
Water

*798. DR. Z. A. AHMAD:
SHRI KOTA PUNNAIAH:
SHRI CHANDRA SHEKHAR:
SHRI J. S. TILAK:
SHRI KALI MUKHERIJEE:
SHRI KRISHAN KANT: ¥
SHRI A. G. KULKARNI:
SHRI GURMUKH SINGH

MUSAFIR:
W;ll the Minister of WORKS AND
HOUSING be pleased to state:

(a) the number of villages, State-wise,
where facilities for drinking water are not
available; and

(b) by when they are likely to be pro-
vided with these facilities?

+The quéstion was actually asked on
the floor of the House by Shri Krishan
Kant,
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THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI OM MEHTA): (a) and (b)
According to preliminary investigations it
was assessed that there were nearly 1.52
lakhs villages in the country where
perennial water source was not available
within a depth of 50 feet or within a dis-
tance of one mile or where the existing
source suffers from public health hazards.
A Statewise break up of these villages is
placed on the Table of the Sabha.

Out of these. it is estimated that nearly
37,000 villages will be provided with drink-
ing water facilities by the end of the 4th
Plan. During the Fifth Plan under the
Minimum Needs Programme a provision
of Rs. 573 crores is expected to be made
for Rural Water Supply. With this pro-
vision, it is anticipated. most of these vil-
lages will get covered.

Statement

Difficult, scarcity and health problem

villages
Total No.
State/Union Territory of Problem
Villages
(Initial)
1. Andhra Pradesh 6,133
2. Assam 7,619
3. Bihar 35,000
4. Gujarat 3,000
5. Haryana 4,191
6. Himachal Pradesh 9,400
7. Jammu and Kashmir - 4,000
8. Kerala 1,514
9. Madhya Pradesh 14,020
10. Maharashtia 5,233
11. Meghalaya 3.306
12. Mysore . . 8,252
13. Nagaland - . . . 814
14. Orissa : . e 4,619
15. Punjab . . 2,340
16. Rajasthan . . . 4277
17. Tripura ' 3,396
18. Tamil Nadu : . 2.585
19. Uttar Pradesh - . . 15.478
20. Manipur 1,100
21. West Bengal 12,451
22. Andaman Nicobar - ‘. 70
23. Arunachal Pradesh 2451
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Total No.

. State/Union Territory of Problem
Villages
(Initial)
24. Chandigarh : ..
25, Dadra & Nagar Haveli - 12
26. Delhi . . 145
27. Goa, Daman & Diu - . 241
28. Laccadive Minicoy ..
29. Pondicherry : . : 75
30. Mizoram - . : 693

ToraL * 1,52,475

SHR! KRISHAN KANT: May 1 know
from the hon’ble Minister what was the
number of villages without drinking water
facilities when (ndia became independent
and how many they have covered by now?
May T know your achievements during the
last 25 years?

SHRI OM MEHTA: It is very difficult
to give the achievements for the last 25
vears. But, as I have already said. there
were 1,52,000 villages which were without
drinking water at the beginning of the
Fourth Plan. Except for these villages,
which are without water supply, all the
other villages have been covered...

SHRI KRISHAN KANT: The question
is very simple. What I wanted to know
is what was the situation when India
became free and what is the position now.
In other words, what is the achievement
of the last 25 years?

MR. CHAIRMAN-
cannot give details.
your question.

He has said he
He has understood

SHR! OM MEHTA: All the villages
except these 1,52,000 villages have been
given water... (Interruption by Shri
Krishan Kant) I do not want to allow this
wrong impression to.go. There were many
lakhs of villages before independence
which were without drinking water. Now
in the first three Plans we gave water to
some villages. At the beginning of the
Fourth Plan the question of water supply
was in the State sector: previously it was
a State subject. But when we found that
there were lot of villages which are with-
out water supply we took it up in the
Central  sector under the Rural Water

\



21 Cral Auswers

Supply schem.. At that time we found
that 1,52,000 villages were without water
supply. Out of that we provided water
to about 36,00 villages,

SHRI A. 5. KULKARNI: Sir, the
hon’ble Minist.r stated that out of 1,52,000
villages 36,000 are to be provided water
by the end of the Fourth Plan. Now the
balance, abou! 1,16,000 villages are to be
provided in thi: Fifth Plan. Is it not a fact
that in these 1,16,000 villages, mostly be-
cause of raw water being drunk, there are
many diseases ' In your Minimum Needs
Programme ycu have stated that 1,52,000
villages arc heing provided with water.
| want to kiow cpecifically whether for
the Minimum Needs Programme of your
Ministry, these funds are adcquate or
whether these funds will not be sufficient
for meeting 'he Minimum Needs Pro-
gramme, of which one item is drinking
water, If no!, what steps does your Min-
istry propose to take?

SHR!1 OM MEHTA: When we took up
this Accelerat:d Rural Water Supply pro-
gramme, it wis under my Ministry. After
that, when it comes under the Minimum
Needs Progrimme, it goes back to the
State sector vhere the Centre will provide
money by wey of block grants and block
loans. Novr it is for the States. My
Ministry will have nothing to do with it
in the Fifth Plan. (Interruption) Still we
are in the Vourth Five-Year Plan. But
when it goes to the Fifth Plan...

SHRI A. G KULKARNI: You are only
holding the naby?

SHRT OM MEHTA: That is right.
Somebody h:s to hold the baby.

SHRI A. 5. KULKARNI: Why do

you accept parentage when
take care of it?

MR. CHAIRMAN: Mr. Mathur.
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SHRI N. H. KUMBHARE: Sir, we all
know the conditions in the villages where
a section of the people are treated as
untouchables. And if the well is situated
in the locality of the upper class people,
the untouchables cannot go there and
assert their right. Of course, they have
the right to gc to any public place, but
they cannot muster courage and assert
their right. In such cases, the untouchables
are required to go to a different place to
fetch water. I would like to know whe-
ther this aspect has been concidered in
deciding the location of the well in the
village Tt should not be located in the
locality of the upper class people It
should be at such a place where the so-
called untouchables can go and {fetch
water. Has this aspect been considered?

SHRI OM MEHTA: Yes, Sir, this as-
pect has also been considered and we trv
to locate the well in a place where people
belonging to all sections of the society and
of all religions can go and take water
easily.

=t W 9T . A T U
frar o1 faoer aidy wEreEr F faer-
far & fF qurg mMF TS0 F O
fastq ¢ gfewat ¥ miat Aqr A
¥ 7 ¥ TET w7 FFgeyr w9
Sty @Y F gz SrEAr Wnga

g 5w mmA ¥ gafaw frd
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It is a long statement. If you like, I can
place it on the Table of the House.

MR. CHAIRMAN: Yes, you lay it on
the Table of the House.

SHRIMATI SUMITRA G. KULKARNI:
During the Silver Jubilee Year we had
fixed certain targets about providing
drinking water facilities in the villages.
Will the hon. Minister inform the House
tc what extent those targets have been
achieved? Secondly. the World Bank had
also given a large grant for providing
drinking water facilities, for digging wells
all over the country. How much of that
grant has been utilised and how many
wells have come up consequently?

SHRI OM MEHTA: No grant has been
given by the World Bank for digging
wells. But as [ have already said, when
the Rural Water Supply scheme came in
the Central sector. we warnted to cover the
maximum  number of problem villages.
About 37,000 villages will be provided
with water in 4th plan.

SHRIMATI SUMITRA G. KUL-
KARNI: T asked about the Silver Jubilee
Year. They had certain special targets.

SHRI OM MEHTA: The Silver Jubilec
Year is included in this.

)
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SHRI OM MEHTA: Sir, we have
guidelines and if you like, T will read
them out

“Villages which do not have an assur-
ed source of drinking water within a
reasonable distance, say. one mile ..... -
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MR, CHAIRMAN: He did not want
vou to read out the guidelines. He only

wanted to know whether you have guide-
lines.

SHRI OM MEHTA: We have guide-
lines. Our technical people go and check

whether these guidelines are being adhered
1o or not.

SHRI T. V. ANANDAN: The honour-
able Minister has admitted that there are
vet 152 lakh villages to be provided with
drinking water...

SHRI OM MEHTA: No. no.

SHRI T. V. ANANDAN:
years of our freedom.
honouradble  Minister  whether he has
visited any of the villages interior and
found for himself that a human being
and an animal share water between them?
Is this the way, is this the, first step, of
introducing socialistic pattern of society
by equating the human being with an
animal?

. after 25
May [ ask the

SHRI OM MEHTA: The honourable
Member has quoted snme wrong figures.
I said in the beginning of the Fourth Five
Year Plan there  were 1,52,000 villzges
which were without water. In the Fourth
Plan we have given water to 37,000 vi]-
tages and we will give water to the
remaining  1,15,000 villages in the Fifth
Five Year Plan. The hon. Member is
perfectly right that we have been inde-
rendent for the last 25 years and we should
have done  better. But it depends on
availability of resources. If we get re-
sources, we can provide drinking water
in one year. But it depends on availability
of resources. T have gone to the villages
and seen the conditions myself.

sfY FHA ATH AT AT HAY
werer ¥ WY wiws 7y & zAu
wa sifers fagTe ST # 35 g iy
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~ Priority for Family Planning

*799, SHRI J. S. TILAK:t
DR. Z. A. AHMAD:
SHRI KOTA PUNNAIAH:
SHRI CHANDRA SHEKHAR:
SHRI KALI MUKHERIJEE:
SHRI KRISHAN KANT:
SHRI A. G. KULKARNI:

SHRI GURUMUKH SINGH
MUSAFIR:

Will the Minister of HEALTH AND
AMILY PLANNING be pleased to state:

(a) whether overall priority for family
lanning is proposed to be reduced in the
th Plan: and

(b) if so, the veasons therefor?

THE MINISTER OF HEALTH AND
AMILY PLANNING (DR. KARAN
INGH): (a) No, Sir.

(b) Does not arise.

t+The question was actually asked on
¢ floor of the House by Shri J. S. Tilak.
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SHRI J. S. TILAK: May I know what
is the estimated increase in  population
during the Fifth Five Year Plan?

DR. KARAN SINGH: The birth rate
just at present in the beginning of the
Fifth Plan is going to be 35 per thousand.
It is our effort to bring it down to 30 per
thousand by the end of the Fifth Five
Year Plan.

AN HON. MEMBER:
growth rate?

What about

DR. KARAN SINGH: With the steady
declinc in the death rate, our expectation
is that from 2 per cent growth rate it will
come down to 1.7 per cent at the end of the
Fifth Five Year Plan provided we are
able to fulfil the targets.

SHRI KOTA PUNNAIAH: May 1
know what are the targets fixed in the
Fourth Five Year Plan and what are our
achievements?

DR. KARAN SINGH: In the Fourth
Plan the expectation was that we would
be able to bring down the birth rate to
32 per thousand. But in fact, that has not
been achieved and the birth rate will be
just about 35 per thousand.

SHRI KRiISHAN KANT: May I know
whether it is a fact that in the Fourth
Plan the target was increased to 2.5 per
cent growth rate and in the final draft of
the Fifth Plan it has been reduced? May
I also know what are the reasons for this?
What are the reasons for the non-fulfil-
ment of targets in family planning in the
Fourth Plan?

DR. KARAN SINGH: Two or three
questions have been asked. As I said,
our growth rate at the end of the Fourth
Plan is expected to be 2 per cent. We
kope that in the course of the Fifth Plan
period we will be able to bring this down
to 1.7 per cent. It is true that the targets
in the Fourth Plan have not been fully
achieved. There are a number of reasons
for that. The hon. Member knows that
it is a very complex and complicated
matter. It is a question of motivating peo-
ple on a very large scale and it is also a
question  of providing them with the
wherewithal for contraception and all that.
It is thus a multiple headed problem and



